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Central MARKETtNo Board for Mica

•2087. ShrJ N. P. Slnha: (a) Will the 
Minister  of Natural  Resources and 
Scientific Research be pleased to slate 
whether any  of the  Mica-producing 
States demanded of the  Government 
of India to set up a Central Marketing 
Board for Mica in the past?

(b) If so, which of the States and 
when?

(c) Is the question still receiving 
(OTsideration or has it  been turned 
down by the Government of India?

Tlie Deputy Minister of Natural Re­
sources and Scientific Research (Shri 
K. D. Malaviya): (a) and (b).  The
Government of Bihar has, since  the 
publication of the report on the Mica 
Enquiry Committee in 1946. ur̂ed on 
the Government of India from time to 
time to set up  a Central Marketing 
Board for Mica.

(c)  The proposal was fully consi­
dered  for  the  last  time in  1352, 
in  consultation  with  all  interest*? 
affected, but wac rejected because  it 
was considered inadvisable that Gov­
ernment should bear the risk of loss 
arising from the marketing operations 
of the proposed Board.

Shri N. P, Slnha: Ma.v I know whe- 
êr the smaller interests in Madras. 
Rajasthan and Bihar were  consulted 
on this point?

Shri  K. D.  MaUvijra: Yes.  Sir
From time to time, as I said, meetings 
of the advisory comhnitt«̂*6 were held 
and the various interests were consult­
ed.

Shri Nanadas: In the absence of a 
Central Marketmg  organisatldh. may 
I know whether  there is  any other 
organisation or body which will regu­
larise the prices and exoorts of mica 
and  checkmate the cutthroat-compe- 
tition in the mica trade?

Shri  K. D. Malaviya: So tar  as
marketing is concerned  there is  no 
board or any  ûivalent body.  The 
Planning Commission finally  recom­
mended with regard to the marketing
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question of mica that the smaller pro­
ducers should set up co-operative or­
ganisation and the scheme drawn up 
by the Planning Commission should he 
circuJated to the  State Governments 
requesting them to convene a meeting 
of the producers to discuss the matter 
with a view to making a start towards 
setting  up of co-operative organisa­
tions.

Dr, Ram  Subhag  Singh: Arising
out of answer to part (c) of the ques­
tion may I know, Sir, the nature  of 
tĥ risk involved in the setting up of 
a Central Marketing Board?

Snri  K. D. Malaviya: The main
risk is the fluctuation in priccc as  a 
result of speculation. This was evi­
denced by past events: prices used to 
fluctuate  very  heavily.  Therefore, 
Government was not prepared to take 
risks so far as-speculation was con- 
xerned.

Shri L. N. Mlshra: May I know the 
estimated amount of loss by setting up 
the Mica Board?

Shri K. D. Malaviya: I cannot give
any flnancial estimates.  1 iiavp laid 
down the general principjes that Gov­
ernment do not accept tiie proposal of 
a Central Marketing Board.

Shri N. P. Sinha: May I know the
main reasons which were <aken into 
consideration at the time "f rejecting 
this proposal; is that decision still open 
to revision?

Shri K. D. Malaviya: No. Sir,  so
far f\s the present decision of Govern­
ment is concerned, it is flnal.

Shri Nanadas: May. I know, Sir,
how Government î going to regulate 
the mica trade?

Shri K. D. Malaviya: Phere is  a
mica advisory board which meets from 
time to time gives advice to trade as 
well as to the Gnyf»f\̂ mer̂ from  all 
points of view, whether it is price, or 
quaMty or standardisation. They look 
to these questions  and  advise  the 
traders, also.

Scheduled Castes SuiOLAiisinps

Shri & V. Ramaawamy: (a)
Will the  Minister of Edttcaltoa be 
pleased to state  whether the second 
instalment of scholarships for Sche­
duled Castes and  Backward Classes 
studentis have been distributed?

(b) If so, when?

(c)  After the closing of the Insti­
tutions for the  sununer recess  are 
Government aware of  the inconvuni- 
enco caused to such students due to 
the delay in payment of scholarships?

The Deputy Minister of Natural Re­
sources and Scientific Research (Shri 
K. D. Malaviya): (a) Yes Sir, except
in a few  cases  sanctioned  late  in 
March against cancellations,

(b) During  the months of T\Iarch- 
April, 1953.

(c) The Government realise that de­
Jay in payment  causes difficulty  to 
the students but the delay was  un­
avoidable.

ĥri S. V. Ramaswamy: Can Gov­
ernment give an assurance that  the 
Scheduled Caste students will not be 
put to any difficulty?

Shri K. D. Malaviya:  It fs our en­
deavour .to see that there is no delay. 
Some of the reasons  which jxre res­
ponsible for the delay are (1) students 
refuse the Central scholarships because 
the State scholarships in ..jme cases 
are higher than the Central Govern­
ment scholarships; (2) scholars fail to 
secure  admission  to  the  proposed 
course and cannot avail themselves of 
the scholarships; (3) the necessary in­
formation from the State Governmental 
was received late.

Shrimati A. Rale: May I .;now how 
many girls are taking advantage  of 
theso scholarships?

Shri K. D. Malaviya: I am sorry I 
have not got  the information  about 
the number of girls.

Shri S. V. Ramaswamy: Would  it.
be possible to place the funds at the 
disposal of the State Govermionts to 
be disbursed in proper time?

Shri K. D. MaUviya:  It  is found
more expeditious for this Government 
to make payments direct ihrough the 
heads of institution̂ concerned.

Shri N. R. M. Swamy:  What is the 
interval between the two instalments? 
How many months after the flrst ins­
talment does the second  instalment 
came?

Shri K. D. Malaviya: The first selec­
tion was made in  August  1952, the 
second was made in  December 1952, 
the third was made in February 1953, 
and the fourth,  against all canoeUa** 
tion, was made in March 1953




